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T 1514.42 crore (including State share) has been incurred on the sanctioned schemes
under YAP Phase-I and Phase-Il in the 3 States and sewage treatment capacity of
942.25 million litres per day (mld) has been created under these Plans.

Further, the JICA assisted YAP Phase-III project for Delhi has been approved
at an estimated cost of ¥ 1656 crore. Under the project, Delhi Jal Board (DIB) is
implementing rehabilitation of existing trunk sewers and rising mains, upgradation/
modemization of existing 7 STPs with a total treatment capacity of 814 mld and
construction of a new 136 mld STP (in place of the old STP). Besides this, Public
Health Engineering Department (PHED), Haryana is implementing two projects costing
T 217.87 crore for pollution abatement of river Yamuna in towns of Sonepat and

Panipat from internal budgetary resources of the Government.

The State Governments, apart from their own budgetary allocations, are also
accessing financial assistance for creation of sewerage infrastructure, including setting
up of sewage treatment plants, in various towns under Central sector schemes of
Ministry of Urban Development. In Delhi, with financial assistance of Ministry
of Urban Development, DJB is implementing an interceptor sewer project costing
T 1357 crore to intercept sewage flowing into river Yamuna from three major drains,

namely Najafgarh, Supplementary and Shahdara.

As far as pollution in Yamuna from industrial sources is concerned, the Central
Pollution Control Board and State Pollution Control Boards/Committees are taking
necessary action under the Water (Prevention and Control of Pollution) Act, 1974
and the Environment Protection Act, 1986.

The water quality of river Yamuna has not shown the desired improvement
primarily due to a large gap between the sewage generation and availability of sewage

treatment capacity combined with lack of fresh water in the river.
Reduction in forest cover due to urbanisation

1238. SHRI AJAY SANCHETT: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state:

{a) whether there has been gradual reduction in forest cover due to the urbanisation

and infrastructure projects in the country over a period of time;
{b) 1if so, the magnitude of this reduction, State-wise;

{c) the steps taken by Government to encourage afforestation by the States;

and
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{d) the details of funds transferred to the States, utilised by the States for

compensatory afforestation during last five years?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): {(a) and (b) Forest
Survey of India, Dehradun is carrying out the assessment of forest cover of the
country biennially and the findings are published in India State of Forest Report.
India State of Forest Report 2013 is the latest in the series. As per India State of
Forest Report-2013, there is an overall net increase of 3871 square kilometers in
the forest cover of the country as compared with India State of Forest Report-2011.
The details showing forest cover and change in forest cover in States/UTs wise are

given in Statement-I (See below).

{c) Afforestation in the country is taken up under various Centrally Sponsored
Schemes such as National Afforestation Programme (NAP), Mahatma Gandhi National
Rural Employment Guarantee Scheme (MGNREGS), Integrated Watershed Management
Programme {(IWMP), National Bamboo Mission (NBM) and under Compensatory
Afforestation Fund Management and Planning Authority {(CAMPA), 13th Finance
Commission Grant, different State Plan/ Non- Plan Schemes including externally aided
projects. National Afforestation Programme (NAP) of the Ministry of Environment
and Forests 1s a 100% Centrally Sponsored Scheme for Afforestation and Tree
Plantation and eco-restoration of degraded forests and adjoining areas in the country.
The Scheme is being implemented through a decentralized mechanmsm of State Forest
Development Agency (SFDA) at State level, Forest Development Agency (FDA) at
Forest Division level and Joint Forest Management Committees (JFMCs) at Village
levels. An amount of ¥ 2500 crores has been approved for NAP in the 12th Five
Year Plan. The State-wise details of fund released and approved area under National
Afforestation Programme during last three years are given in Statement-I1 and III

respectively (See below).

The Ministry has also released to the tune of ¥ 4994.55 lakhs and 1265.50 lakhs
to the States in the financial year 2012-13 and 2013-14 for preparatory activities
for mmplementation of Green India Mission. The activities undertaken by the State
Governments under preparatory phase include institutional strengthening, traiming,
identification of landscapes and preparation of Perspective Plan for implementation
of Green India Mission. The Year-wise and State-wide details of allocation of funds

are given in Statement-IV (See below).

{d) The details of funds transferred by the ad-hoc Compensatory Afforestation
Fund Management and Planning Authority (CAMPA) to the various States CAMPAS

are given in Statement-V.
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Change in Forest Cover in States/UTs in India as per India State of

Forest Report (ISFR)-2013

{area in square kilometers)

States/UTs Geographical Total Forest Total Forest Change in
Area Cover 2013 Cover 2011 Forest Cover
1 2 3 4 5
Andhra Pradesh 275069 46116 46389 -273
Arunachal Pradesh 83743 67321 67410 -89
Assam 78433 27671 27673 -2
Bihar 94163 7291 6845 446
Chhattisgarh 135191 55621 55674 -53
Delhi 1483 179.81 176.2 3.61
Goa 3702 2219 2219 0
Gujarat 196022 14653 14619 34
Haryana 44212 1586 1608 222
Himachal Pradesh 55673 14683 14679 4
Jammu and Kashmir 222236 22533 22539 -1
Jharkhand 79714 23473 22977 496
Karnataka 191791 36132 36194 -62
Kerala 38863 17922 17300 622
Madhya Pradesh 308245 77522 77700 -178
Maharashtra 307713 50632 50646 -14
Manipur 22327 16990 17090 -100
Meghalaya 22429 17288 17275 13
Mizoram 21081 19054 19117 -63
Nagaland 16579 13044 13318 -274
Odisha 155707 50347 48903 1444
Punjab 50362 1772 1764 8
Rajasthan 342239 16086 16087 -1
Sikkim 7096 3353 3359 -1
Tamil Nadu 130058 23844 23625 219
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1 2 3 4 5
Tripura 10486 7866 777 -111
Uttar Pradesh 240928 14349 14338 11
Uttarakhand 53483 24508 24496 12
West Bengal 88752 16805 12995 3810
Andaman and Nicobar 8249 6711 6724 -13
Chandigarh 114 17.26 17 0.26
Dadra and Nagar Haveli 491 213 211 2
Daman and Diu 112 9.27 6.15 312
Lakshadweep 32 27.06 27.06 0
Puducherry 480 50.06 50.06 0
Grann Totar 3287263 697898 692027 5871
Statement-11

Details of funds released during last three years (2012-13 to 2014-15)

under National Afforestation Programme Scheme

(X in crore)
Sl.Ne. States 2012-13 2013-14 2014-15
1. Andhra Pradesh 2.7 375 4.56
2. Bihar 3.40 12.84 7.00
3 Chhattisgarh 13.33 21.38 20.00
4. Goa 0.00 0.00 0.00
S5 Gujarat 14.30 11.68 10.50
6. Haryana 6.41 17.94 11.00
7. Himachal Pradesh 3.62 2.61 0.73
8. Jammu and Kashmir 3.37 8.11 3.59
9. Jharkhand 4.69 9.02 8.60
10.  Karnataka 6.81 9.26 21.35
11.  Kerala 11.30 6.99 2.82
12.  Madhya Pradesh 2.15 22.10 21.00
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Sl.Ne. States 2012-13 2013-14 2014-15
13, Maharashtra 28.87 32.33 35.00
14 Odisha 3.38 5.36 17.92
15, Punjab 0.76 2.00 1.87
16, Rajasthan 4.14 2.81 335
17 Tamil Nadu 2.78 3.21 425
18.  Telangana 0.00 0.00 2.03
19, Uttar Pradesh 15.27 20.15 12.00
20.  Uttarakhand 6.25 6.01 2.50
21, West Bengal 2.57 2.96 0.78

Torar (OtHER STATES) 143.11 200.49 190.85
22, Arunachal Pradesh 1.66 0.00 0.15
23, Assam 1.47 2.99 0.00
24, Manipur 9.46 12.12 8.00
25. Meghalaya 9.10 4.50 361
26, Mizoram 8.78 11.94 15.00
27, Nagaland 10.88 9.82 11.00
28, Sikkim 5.42 3.77 6.00
29, Tripura 3.50 11.99 917
Torar. (NE States) 50.26 5713 52.93
Granp ToTar 193.37 257.62 24378
Statement-111

Details of approved advance work area from 2012-13 to 2014-15 under

National Afforestation Programme Scheme

(area in hectares)

SlNo.  States Year
2012-13  2013-14 2014-15
1 2 3 4 5
1. Andhra Pradesh 0 1605 810
2. Bihar 2415 3885 1786
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1 2 3 4 5
3 Chhattisgarh 2934 5906 4699
4. Goa 0 0 0
S Gujarat 2000 2735 5234
6. Haryana 1519 3035 1900
7. Himachal Pradesh 1450 208 2237
8. Jammu and Kashmir 4486 2260 1606
9. Jharkhand 0 3975 3924
10, Karnataka 1880 3070 2900
11.  Kerala 1000 1620 1478
12. Madhya Pradesh 5125 5110 4786
13.  Maharashtra 2900 6850 6647
14 Odisha 1975 4910 6535
15, Punjab 0 1347 1628
16.  Rajasthan 1250 2325 2550
17.  Tamil Nadu 1800 2094 750
18.  Telangana 0 0 795
19 Uttar Pradesh 4270 4890 8543
20.  Uttarakhand 2350 1241 1330
21.  West Bengal 710 970 2495
Torar (OtHER STATES) 38064 58736 62688
22, Arunachal Pradesh 0 0 1000
23, Assam 0 3675 0
24, Manipur 3970 2530 1835
25. Meghalaya 3000 3000 0
26,  Mizoram 2500 3000 3135
27 Nagaland 2910 4000 2130
27, Sikkim 650 1095 1851
28.  Tripura 4435 4547 1796
Torar (NE States) 17465 21847 11747

ToraL 55529 80583 74435
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Details of funds released to the State Govemments for

preparatory activities under Green India Mission.

(¥ in Lakhs)
SINo. State Financial Year Financial Year Financial Year
2011-12 2012-13 2013-14

1. Andhra Pradesh 89.53 - 0
2 Arunachal Pradesh 0 - 127.00
3. Assam 130.00 - 0
4. Bihar 0 - 224.85
i Chhattisgarh 972.00 - 0
6. Guyarat 133.80 - 0
7. Haryana 357.00 - 0
8. Himachal Pradesh 126.50 - 0
9. Jammu and Kashmir 64.00 - 0
10, Jharkhand 147.00 - 0
11.  Karnataka 267.45 - 0
12, Kerala 194.60 - 0
13. Madhva Pradesh 823.50 - 0
14, Maharashtra 405.77 - 0
15, Manipur 40.50 - 0
16.  Meghalaya 0 - 8970
7. Mizoram 0 - 223.65
18.  Nagaland 141.50 - 0
19, Odisha 107.50 - 0
20.  Punjab 125.50 - 0
21.  Rajasthan 275.25 - 0
22, Sikkim 0 - 299.55
23, Tamil Nadu 72.15 - 0
24 Tripura 350.50 - 0
25, Uttar Pradesh 119.50 - 0
26.  Uttarakhand 51.00 - 0
27.  West Bengal 0 - 300.75
Totar 4994.55 - 1265.50
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Funds released by Ad-hoc CAMPA to State CAMPds.

(Amount in )
States/UTs 2010-11 2011-12 2012-13 2013-14 2014-15
Andaman and 7,869,000 5,779,000 6,049,000 5,000,000 12,000,000
Nicobar
Andhra Pradesh  1,207,444.000 1,185,700,000 1.196,039,000 920,000,000 1,350,000,000
Arunachal Pradesh 177,882,000 411,900,000 235,226,000 475,000,000
Assam 104,487,000 150,592,100 130,000,000
Bihar 86,674,000 80,400,000 84,650,000 108,019,400
Chandigarh 1,296,000 1,000,000 1,132,000 850,000
Chhattisgarh 1,341,066,000 995,439,000 1,143,800,000 1,100,000,000 1,930,000,000

Dadra and Nagar
Haveli

Daman and Diu
Delhi

Goa

Gujarat

Haryana
Himachal Pradesh
Jammu & Kashmir
Jharkhand
Karnataka

Kerala
Lakshadweep
Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland

Odisha

Puducherry

13,991,000
102,468,000
291,568,000
188,909,000
421,656,000

1,031,622,000
509,160,000
13,652,000

509,656,000
854,893,000
13,350,000
697,000
8,214,000

1,401,753,000

1,536,000

10,100,000 20,086,000
85,500,000 80,500,000
263,000,000 324,117,000
164,500,000 160,000,000
571,262,400 524,000,000
237,835,000

624,989,300 959,600,000
415,700,000 437,200,000
15,697,000 14,700,000

535,209,000 615,000,000

826,300,000 782,123,000

19,134,000 19,729,000

7,500,000 6,500,000

1,760,910,050 2,058,244,000

15,000,000
65,000,000
280,000,000
195,000,000
535,000,000
180,000,000
975,000,000
345,000,000
15,000,000

895,000,000

780,000,000

45,000,000

30,000,000

1,800,000,000

40,000,000

650,000,000
230,000,000
186,000,000
340,000,000
1,750,000,000
650,000,000

1,480,000,000

82,700,000
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States/UTs 2010-11 2011-12 2012-13 2013-14 2014-15
Punjab 265,215,000 220,783,872 193,118,000 215,000,000 410,000,000
Rajasthan 420,698,000 318,913,000 374,298,000 345,000,000 740,000,000
Sikkim 102,334,000 90,400,000  8,75,23,000 95,000,000 137,000,000
Tamil Nadu 17,032,000 13,830,000 11,454,000

Telangana 350,000,000
Tripura 25,848,000 22,770,300 35,000,000 80,000,000
Uttar Pradesh 353,505,000 304,800,000 449,118,400

Uttarakhand 827,488,000 653,160,000 634,610,000 615,000,000 680,000,000
West Bengal 62,760,000 48,436,000

Grawp TotaL 10,363,187,000 ©.,631,878,622 10,293,372,400 10,647,987,800 11,097,700,000

Clearance for field trials of GM foods

1239. SHRI RAJKUMAR DHOOT: Will the Minister of ENVIRONMENT,
FORESTS AND CLIMATE CHANGE be pleased to state :

{a) whether it is a fact that Maharashtra has recently given clearance for the
field trials of GM food in the State, if so, the details thereof;

(b) whether Government propose to give clearance for field trials of GM foods

throughout the country; and
{c) 1l so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) Yes, Sir. As per the
information received from the Department of Biotechnology (DBT), the Government
of Maharashtra has given NOC for the conduct of confined field trials of genetically
modified (GM) food crops which mclude Bt rice, herbicide-tolerant/insect-resistant
transgenic maize, salinity-tolerant rice and insect-resistant transgenic chickpea in the

State Agricultural Universities for generation of biosafety data.

(b) and (¢} The Government of India is following a policy of case by case
approval of GM crops. All GM crop field trials are carried out in confined conditions
in accordance with the “Guidelines and Safe Operating Practices (SOPs) for the
conduct of Confined Field Trials of Transgenic Plant, 2008” and subjected to stringent
safety norms which include (1) maintaining a crop specific 1solation distance from the
periphery of the experimental site; (i1) maintaining a biclogical and physical barrier

all around the experimental plot; (iii) post-harvest restrictions (iv) submission of a



